NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 18.07.2025 (FRIDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Ashique Ms. Arthi Fernandes
(Ins) No. 323/2025 Ponnamparambath
For Stay Vs
IA No. 979/2025 Reuben George
Joseph, Liquidator of
Platino Classic Motors
(India) Private Limited
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Renuka Devi Mr. Surya Teja Nalla Ms. J Parimalam R1 R2
(Ins) No. 29/2023 Rangaswamy, RP,Regen Ms. Inthu Karunakaran
Powertech Pvt Ltd R3
Vs
Madhusudhan Khemka
& 2 Ors
3. | Comp App (AT) (CH) IDBI Bank Ltd Ms. Niranjana Pandian | Legalserve &
(Ins) No. 12/2024 Vs Associates- R1
For Stay Span Engineers & 2 Mr. TK Bhaskar R3
IA No. 48/2024 Ors
For Exemption
IA No. 49/2024
For Interim relief
IA No. 224/2024
4. | Comp App (AT) (CH) Employees’ Provident Mr. R Vishnu Mr. Ahsan Ahmed, RP
(Ins) No. 145/2024 Fund Organisation Rep
For Urgent Listing by Asst. Provident
IA No. 390/2024 Fund Commissioner,
For Stay Bengaluru
IA No. 391/2024 Vs
SDU Travels Pvt Ltd
Rep by RP, Ahsan
Ahmed
WITH
5. | Comp App (AT) (CH) Employees’ Provident Mr. R Vishnu Mr. Ahsan Ahmed, RP
(Ins) No. 146/2024 Fund Organisation Rep
For Urgent Listing by Asst. Provident
IA No. 392/2024 Fund Commissioner,
For Stay Bengaluru
IA No. 393/2024 Vs
SDU Travels Pvt Ltd
Rep by RP, Ahsan
Ahmed



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | IA No. 458/2025 Assistant Mr. B Vijay Mr. Pranav
(For Condone Delay) Commissioner, Gopalakrishnan R1
in PN Palayam Circle,
Comp App (AT) (CH) Commercial Taxes
(Ins) No. 171/2025 Dept., Govt. of Tamil
Nadu
Vs
Rocksand Minerals Pvt
Ltd & 7 Ors
7. | Comp App (AT) (CH) Sriram Raju Nadimpalli | Mr. Pawan Jhabakh
(Ins) No. 300/2025 Rep by Vijay K
For Stay Penmetsa
IA No. 878/2025 Vs
For Exemption Bank Of Baroda& 2 Ors
IA No. 879/2025
8. | IA No. 935/2025 Vijay Kumar Mr. Ch Venkat Raman | Mr. Y Suryanarayana
(To implead) Penmetsa, R1
in Erstwhile Director of
TA (AT) No.247/2021 the Corporate Debtor
(Comp App (AT) (Ins) Vs
No. 757/2020) Dr. KV Srinivas,
For Direction Liquidator of Veda
IA No. 934/2025 Biofuel Ltd. & 3 Ors.
WITH
9. | Comp App (AT) (CH) Bank of Baroda Mr. Pankaj Vivek Mr. Ch Venkat Raman

(Ins) No. 30/2022
For Stay

IA No. 59/2022
For Exemption
IA No. 60/2022

Vs
Vijay Kumar
Penmetsa & Anr

For Direction
(Requests for adjournments will not be entertained for the matters listed under this caption)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
10. | TA (AT) No. 104/2021 Securities and Mr. Rahul Mr. PV Vinod R1
(Comp App (AT) (Ins) Exchange Board of Unnikrishnan Mr. Ramasubramaniam
No. 691/2020) India Raja R2
Vs
Kerala Housing Finance
Ltd & 11 Ors.
WITH
11. | TA (AT) No. 105/2021 Securities and Mr. Rahul Mr. PV Vinod R1
(Comp App (AT) (Ins) Exchange Board of Unnikrishnan Mr. Ramasubramaniam
No. 692/2020) India Raja R2
Vs
Kerala Housing Finance
Ltd. & 15 Ors
12. | Comp App (AT) (CH) S. Kiran Ms. K. Jayasudha Mr. Rakesh Mohan
(Ins) No. 119/2022 Vs Sharma, CS- R1
For Stay Dynamic Engineers Ms. Lakshmi Menon R2
IA No. 284 /2022 Ltd. & Anr.
13. | Comp App (AT) (CH) Nandamuri Mr. Avinash Krishnan Mr. Anirudh Krishnan

(Ins) No. 129/2022
For Exemption

IA No. 307/2022
For Stay

IA No. 308/2022

Meenalatha, Erstwhile
Director of Vantage
Spinners Pvt Ltd

Vs

The Cotton Corporation
of India Ltd & Anr.

Ravi

R1




14.

Comp App (AT) (CH)
(Ins) No. 387/2022
For Stay

IA No. 921/2022
To Vacate Stay

IA No. 671/2024

VVV Satyanarayana
Rao

Vs

India Infrastructure
Finance Company Ltd
& 2 Ors.

Mr. Yogesh Jagia

Mr. Amir Bavani - R1
Khaitan Legal
Associates-R2 & R3

15. | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh Mr. Anant Merathia —
(Ins) No. 128/2023 Suspended Director of R1
For Stay Arrowline Organic Mr. Sathyanarayanan -
IA No. 435/2023 Products Pvt Ltd R2
Vs
SREI Equipment
Finance Limited & Anr.
WITH
16. | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh Mr. Anant Merathia —

(Ins) No. 129/2023
For Stay
IA No. 436/2023

Suspended Director of
Arrowline Organic
Products Pvt Ltd

Vs

SREI Equipment
Finance Limited & Anr

R1
Mr. Sathyanarayanan -
R2

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

17. | IA No. 745/2025 P. Venkateswara Rao & | Mr. TK Bhaskar Mr. Akshat Jain R1-R6
(For Direction) 3 Ors. Mr. Vinod Kumar
in Vs R7-R12
Comp App (AT) (CH) No. | K. Chandrashekhar &
74/2024 11 Ors.
For Direction
IA No. 1111/2024

For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

18. | Comp App (AT) (CH) No. | Kodali Vijaya Rani Mr. K Rajendran Mr. R Arumugam-R1
59/2022 Vs Mr. Y Suryanarayana
For Injunction Quantum Build Tech R3, R6-R8
IA No. 666/2022, Ltd & 8 Ors
292 & 293/2023

19. | Comp App (AT) (CH) Kamal Babbar Ms. Rubina Q Mr. Sandeep Kumar
(Ins) No. 68/2023 Vs Ambalavanan R11
To Dispense with KN Rajkumar
IA No. 249/2023 Suspended Director of

Corporate Debtor & 10
Ors.
20. | Comp App (AT) (CH Edelweiss Asset Mr. Allwin Godwin Mr. Ramakant Rai R1

(Ins) No. 400/2023

For Exemption

IA No.1229/2023

For Stay

IA No. 1230/2023

For Directions

IA No. 1231/2023, 198,
1167/2024

Reconstruction Co Ltd
& 2 Ors.

Vs

Saurabh Kumar
Tikmani, RP of Lanco
Amarkantak Power Ltd
& 11 Ors

Mr. Adithya Reddy R2-
R9 & R12

Mr. Dhananjaya Sud
R10

Mr. T Sundar Rajan
R11




21.

Comp App (AT) (CH)
(Ins) No. 272/2024
For Exemption

IA No. 729/2024

Vipin Kumar Sharma

Vs

Ahsan Ahmad, IRP of

SDU Travels Pvt Ltd &
Anr.

Mr. Kirit S Javali

Mr. Ahsan Ahmad, RP

WITH
22. | Comp App (AT) (CH) Vipin Kumar Sharma Mr. Kirit S Javali Mr. Ahsan Ahmad, RP
(Ins) No. 273/2024 Vs
Ahsan Ahmad, IRP of
SDU Travels Pvt Ltd &
Anr
23. | Comp App (AT) (CH) Bhalakh Realtors Pvt Ms. Arva Merchant Mr. B Ramana Kumar

(Ins) No. 301/2024
For Direction

IA No. 796/2024
For Exemption

IA No. 797/2024
For Stay

IA No. 798/2024
Leave to file

IA No. 1092/2024

Ltd & Anr.

Vs

N. Kumar, RP of
Sheltrex Developers Pvt
Ltd & Anr.

R1
Mr. Kaushik N Sharma
R2

24.

Comp App (AT) (CH)
(Ins) No. 48/2025
For Stay

IA No. 180/2025

Religare Finvest Ltd.
Vs

N. Kumar, RP of
Sheltrex Developers
Pvt. Ltd. & 2 Ors.

Mr. Ashwin Shanbhag

Mr. B Ramana Kumar
R1
Mr. Varun Srinivasan-
R2

25. | Comp App (AT) (CH) T. Jayamohan Mr. DO Kaviyanathan Mr. R Sugumaran
(Ins) No. 340/2024 Vs
For Exemption State Bank of India,
IA No. 924/2024 SAMB
For Stay
IA No. 925/2024 WITH
For Direction
IA No. 926/2024
26. | Comp App (AT) (CH) T. Jayananth Mr. DO Kaviyanathan Mr. R Sugumaran
(Ins) No. 341/2024 Vs
For Direction State Bank of India,
IA No. 927/2024 SAMB
For Stay
IA No. 928/2024
For Exemption
IA No. 929/2024
27. | Comp App (AT) (CH) Orissa Concrete Mr. Saswat Kumar
(Ins) No. 445/2024 Industries through its Acharya
Proprietor GL Halan
Vs
Gowthami Infratech
Pvt. Ltd.
28. | Comp App (AT) (CH) Rajeswari Ramesh Mr. TKM Sai Krishnan Mr. K Bijai Sundar

(Ins) No. 218/2025

Kumar

Vs

Hevea Furniture and
Interiors Pvt Ltd




For Hearing

(Ins) No. 171/2022

Fund Organization

Vs

G Madhusudanan Rao,
Liquidator of Servomax
India Pvt. Ltd.

WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
29. | TA (AT) No. 168/2021 Vision Millennium Mr. Pranay Sohini Mr. VV Sivakumar
(Comp App (AT) (Ins) Exports Pvt. Ltd.
No. 145/2020) Vs
Edelweiss Rural &
Corporate Services Ltd
30. | Comp App (AT) (CH) Sawraj Kumar Mr. S Kaushik Uday Shankar
(Ins) No. 235/2021 Vs Ramaswamy Associates
For Directions Expat Projects and
IA No. 495 & 496/2021 | Development Pvt Ltd
31. | Comp App (AT) (CH) Bharani Properties and | Ms. R. Sowmya Mr. B Dhanaraj
(Ins) No. 41/2022 Developers Pvt. Ltd. Mr. K Hari Prasath
To dispense with Vs
IA No 86/2022 Rajashree Santhanam,
For Directions Liquidator of
IA No. 193/2022 Anandram Developers
To Adv. Hg. Pvt. Ltd.
IA No. 281, 964/2022 WITH
& 207/2023
32. | Comp App (AT) (CH) Manoharamma Hotel Mr. Adarsh Mohandas | Mr. B Dhanaraj
(Ins) No. 42/2022 Investment Pvt. Ltd.
For Exemption Vs
IA No 90/2022 Rajashree Santhanam
For Direction Liquidator of
IA No.194/2022 Anandram Developers
For Stay Pvt Ltd.
IA No. 632/2025 WITH
33. | Comp App (AT) (CH) K. Bapaiah, Promoter Ms. Shubharanjani Mr. B Dhanaraj
(Ins) No. 87/2022 and Erstwhile Director | Ananth
For Exemption of Anandram
IA No.187/2022 Developers Pvt. Ltd.
Leave to file Vs
IA No. 188/2022 Rajashree Santhanam
Liquidator of
Anandram Developers
Pvt. Ltd
34. | Comp App (AT) (CH) Uma Packaging & Anr. | Mr.Y Suryanarayana Mr. K Manivannan R2
No. 51/2022 Vs Mr. Aravind AS- R9
For Stay Tirumalatirupati
IA No. 578/2022 Constructions India
For Direction Pvt Ltd & 8 Ors.
IA No. 934/2023
35. | Comp App (AT) (CH) Anraj Bhandari Mr. R Subramaniam Mr. Saji P John-R1 R2
No. 113/2022 Vs Raja Mr. Anant Merathia R4
To dispense with Stove Kraft Pvt Ltd & Mr. S Aravindhan RS
IA No.1032/2022 4 Ors
For Stay
IA No. 1033 &
1034 /2022
36. | Comp App (AT) (CH) Employees’ Provident Mr. MS Viswanathan Ms. Mumaneni Vazra

Laxmi




37. | Comp App (AT) (CH) Employees’ Provident Mr. MS Viswanathan Ms. Mumaneni Vazra
(Ins) No. 172/2022 Fund Organization Laxmi
Vs
G Madhusudanan Rao,
Liquidator of Servomax
India Pvt. Ltd.
38. | Comp App (AT) (CH) Krishna Mohan Mr. M Ramu Mr. Sharad Sanghi R1
(Ins) No. 50/2023 Gollamudi, Liquidator
For Stay for Priyadarsini Ltd.
IA No.173/2023 Vs
For Urgent Hearing V. Amar Chand & Anr
IA No. 1153/2023 &
641/2024
39. | Comp App (AT) (CH) Radiant Corporation Mr. Ch. Siddhartha Ms. JVL Bharati- R1

(Ins) No. 01/2024
For Stay

IA No. 3/2024
For Exemption

IA No. 4/2024

To Adv. Hg.

IA No. 963/2024

Pvt Ltd Rep by its
Authorized Rep KVV
Janardhana Rao

Vs

Gullapalli Kishore
Babu, Chairperson of
the Monitoring
Committee of Jeevan
Polymers Pvt Ltd &
Anr.

Sarma

Mr. Manjeet Bucha, CS
R2

40.

Comp App (AT) (CH)
(Ins) No. 38/2024
For Stay

IA No. 115/2024

District Collector,
Wardha

Vs

Vijay Kumar Garg,
Liquidator of Lanco
Vidarbha Thermal
Power Ltd

Mr. Durga Dutt

Ms. Anbarasi Rajendran

Note: After the matters listed at 02.00 pm, the regular Cause list will continue.

For Hearing

02.00 PM

No. 63/2024
For Stay

IA No. 884/2024
For Exemption
IA No. 885/2024

Venkata Subbaiah
Vs

Koneru Gandhi &
7 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

41. | Comp App (AT) (CH) Indira Devi Mr. Rohan Aloor Mr. Y Suryanarayana R2
No. 57/2024 Vs
For Stay NRI Power & Infra
IA No. 826/2024 Corporation Pvt Ltd &
To Adv. Hg. 8 Ors
IA No. 579/2025 WITH

42. | Comp App (AT) (CH) Kodidala Pedda Mr. TK Bhaskar Mr. Y Suryanarayana R1




INSTRUCTIONS FOR SMOOTH VC HEARINGS
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2.
3.
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Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in


https://nclat.nic.in/sites/default/files/2023-%2011/Instructions%20for%20joining%20Video%20Conferencing.pdf
mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

